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Government of Jammu & Kashmir 
Revenue Department 

Civil Secretanat 
N otiflc ation 

Jammu. the \ct~ March, 2018 
SRO \ ~'5 . In exercise of the powers conferred by section 3 of I he 
jommu and Kashmir Public Premises {Eviction of unauthorized 
cccupants) Act. 1988, and in supersession of nohfication SR0-11 of 
201 s doled 15.01.201 5, the Government hereby appoint 
Sh Devtnder Singh Katoch. Director Land Management. Jammu 
Development Aulhonty, as Esta tes Otricer for lhe purpose of the 
so·o Act in respect of the premises controlled by Jammu 
Development Authority. 

By order o f the Government of Jammu and Kashmir. 
Sd/-

(Shahid Anayalullah) lAS 
Commissioner/Secretary to Government 

Revenue Department 
No: Rev / LB/ 65/90-11 Dated: l q .03.2018 
Copy io the: 

1 F1nonciol Commissioner. Houstng & Urban Development Depor1ment. 
J&K. Jammu 

2 ::-"~onctol Commtsstoner, Revenue. J&K. Jammu 
3 Commtssioner/Secretory to Government. General Adminis1ration 
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faq Ahmad) KAS 
Deputy Secreta to Government 
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